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ORDER 
 
 
 

Per Krinwant Sahay, A.M.: 
 
 

Appeal in this case has been filed against the order dated 

31.03.2025 passed by the ld. PCIT, Amritsar-1 for Assessment Year: 

2018-19.  
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2. At the very outset, the ld. counsel for the assessee has submitted 

vide an application dated 17.02.2026 that the appellant-assessee may 

be permitted to withdraw the appeal. The assessee has asked the ld. 

AR to withdraw the appeal as he is no more interested in pursuing the 

appeal.  

3. The ld. DR has no objection to the request of the assessee.  

4. Accordingly, the appeal is allowed to be withdrawn.  

5. In the result, the appeal of the assessee is dismissed as 

withdrawn. 

 

 

Order pronounced in open court as on 19.02.2026 

 

 

 

 

                   Sd/-                                                                                 Sd/-                                                      
   (Udayan Dasgupta)                                    (Krinwant Sahay) 
    Judicial Member                                   Accountant Member                                                 
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